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{c) the efforts made so tar to provide
licencey to the entrepreneurs belonging

to the Scheduled Castes and Scheduled
‘Tribes for colour TVs?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,

ATOMIC ENERGY, SPACE AND
ELECTRONICS (SHRI SHIVRATJ
PATIL): (a) No, Sir. The licences for

the .manufacturing of CTV sels are now
being given for all the pbmussable loca-
tiods in Delhi, L

(b) Does not arise. LI

{c) There is no separate industrial and
licensing policy for CTV sets for Sche-
duled Castes/Scheduled Tribes. All appli-
cations are considered as per the Indus-
trial and Licensing Policy for CTV sets
announced on February 25, 1983.
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(1) T aFw ¥ A FEE
Feg faifa 7@ fee o § f
st s fo gt qEadta greEr
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WET-RST q8 KT Nfana—1977-78

IR SR wraﬁaa‘t ¥ mot oY &w‘r%v:sﬁana aufzaahﬁﬂmv:

o Yoy LiEAL gfmmfaa
Xo T
(7ma) (wr) (wr@)
1 ~ B 3 4 5 6
1. W9 R 170.35 43.89 36.44 35.68 206.79 42,18
2. wEw . . B88.34 52.65 7.07 37.37 95.41 51.10
3. fagre . ... 338.44 58,91 32.94 46.07 371.38 57.49
4. QA . L 94.84 43.20 26.48 29.02 121.32 39.04
5. gfamm . 22.10 23.25 6.95 31.74 29.05 24.84
6. qua%rsﬁw 10.37 28.12 0.51 16.56 10.88 27.23
7. ST RTCETA 14.57 32.75 4.35 39.33 18.92 34.06
8 ®AXF ., ... 124.10 49.88 38.62 43.97 162.72 48.34
9 T . . 93.42 46.00 22.19 51.44 115.61 46.95
10. msr%sr 244,59 59.82 42.74 48.09 287.33 57.73
1), WETOST . . . 214.11 55.85 ° 61,30 31.62 275.41 47.71
12 ®wfOT . . . 3.42 30.54 0.56 25.48 3.98 29 71
"13. ¥, . . . 5.51 53.87 0.36 18.16 5.87 48.03
14. ATMEE 3070 TJ0 A0 0.03 4.11 Foqo  FoTo
15. SgMET .. 158.97 68.97 10.33 42.19  169.30 66.40
16. 99 . . 13.49 11.87 9,59 24.66 23 08 15.13
17. QI . 85.79 33.75 19.12 33.80 104.91 33.76




-

ufas wreata(wfe|) 2527. 74 50. 82

'ﬁ77j Written Answers 21 MAR. 1985} to Questions v 78
:1 2 3 o 4 5 ¢ 7
18. afgeFTE 170.47 55.68 66.59 44.79 237.06 52,12
19. faqr 10,93 64,28 0.61 26.34 11.54 59.73
20. JUT FW 429.93 50.23 72.27 49.24 502.20 50.09
21. qfegq e 227.65 58.94 48.10 34.71 275.75 52.54
22. @ g9 a8 6.35 34.32 11.24 17.96 17.59 21.69

518.39 38.19 3046.10 48.13
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Document relating to demarcation of

Hindi and Punjabi Regions of the
undivided State of Punjab

' -~ 439, SHRI SULTAN SINGH: Wil] the

Minister of HOME AFFAIRS be pleased
to state:

(a) whether there is any document
with the Ministry of Home Affairs signed
by Shrj Devi Lal, Prof. Sher Singh, Gianl
Kartar Singh, Sardar Harcharan Singh
Hardia or Sardar Ajmer Singh, to demar-
cate the Hindi and Punjabi regions of
Punjab, at the time of acceptance of

regional formula by the Central Govcrn-'

men; undey which the State was divided
inty two regions—Hindj and Punjabi and
two regional committees were formed;

(b) if so, what are the details thereof;
and

(c) whether a copy of the award
given by Shrimati Indira Gandhi in 1970
on Chandigarh, Abohar and Fazilka is
proposed to be laig on the Table of the
House?

THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):

(s) and (b) Presumably the reference is



